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>
Afv myself, my spouse and dependants®:
a\\" :

1, AMLT.. KUH AR .. ANAND, wnfuaugf&m,:ra of KAUSHAL. . KISHeR Y APAY
980T s yeERFS, belonging to nIrAR. MLDHBN..SABNA (PATN n)

service and presently working as OFFILCE. ATTENDENT. .crmisrsss

give herein below the details of the assets (immovable, movable, parnk balance, etc.)of

et .

pllz of MOYaR o aRsars
{Aseets In joint name indlcating the extent of joint ownership will also have to be

_No,
(1} | Cash

Sulr

Foo0]-

Spouse
LovELY
KumARL

&r. Description Dapendant-1 | Dependant-2

Depandant-3

(i | Deposits in

Banks, Financial $-81
Institutions And |190,0 00/-
Non-Banking —
Financial
Companies

(i) | 8onds,
pebertures and
Shares in ; e gt ks s
companies

W

 Other financial

Institutions,
NS5, Postal
 Savings, LIC e —_ — ==
Policies, etc

{v) | Motor Vehicles
| (detalls of s
makea Q‘t’ﬁ-j

Jewellery (glve
' details of
weight and
value)

{vi)

Other assets,
 such as values
of claims /
interests

i)

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non lisked
companles should be given.

* Dependant here means a person substantially dependent on the income of the
employes.
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._"~_'--:i B Y 3
[Note: Prop

erties in “ mm‘nk‘p indicating the extent of joint ownershlp velll
aisa have to be indicated]

Br.

| Mo, |

pDezcription Salf

Mamel(S) |

Spouks Dependant-1

Hame

Bepandant-2

Dependant-3

Hame Ete. Nama

J ) '

- Extent (Total

Agricultural Land
- Location{s}
- Survey number{s)

measurement)
-Current market value

(it

Non-Agricultural Land
- Locatlon(s)
- Suryey number(s) —
- Extent (Total
measurement)
-Current market value

(il

Buildings (Commercial
and residential}
Location{s)

= Survey fdoor
number(s} =
- Extent (Total
measurament)

- Current market
valug

{iv)

"Houses / Apartments,

| measurement)

ete.

~ Logstion{s)

- Survey fdoor
numbar(s) P
- Extent (Total

~ Current market
value

W

Others (such as
interest in property) |

% —_—

(2)

I give herein below the details of my liabilities / overdues to

institutions and government dues:-
[Note : Please give separate details for sach item}

public financial

Br.
No,

Pescription

Hame & address of Bank /

Einancial Institutions{&} /

Amotint outstanding as
L+ | | IR FErpasssETEE

Department (£)

(a)

71} Loans from Banks

yo—

(il} Loans fram financlal
_institutions

—

(i) Government Dues:
{a) dues to departments
dealing with governmant
accommuadation

() dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity

4t s g0



(d) dues to departments
deallng with telephones
(&) dues to departments
- dealing with government
transport (including
aircraft and helicopters)
(F) Other dues, If any

(b} (i) Income Tax including ;
 surcharge [Also indicate N -BLSPA 15059
the assessment year upto PA
which Income Tax Return
filed. Give also Permanent
| Account Mumber (PAN)]
(i} Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed.]
{ili} Sales Tax [Only in
case of proprigtary
| business]
_| (iv) Property Tax

C.

GPF/CPF/PRAN No, :- 110195 965686

Gender - [M/F)

bateot®ith = [ [4 [0 ]2 | ([T ]9 2] wommmm
Class/Group - c WB/C)
e “ [ GEFcE ATTENDENT l

{Full Name ¢.9. B.A.S.-Blhar Administrative Service,
B.5.5.- Blhar Secratarlat Service ete.)

Home District 3 PR7T N ﬁ )

I hereby declare that the above details are true to the best of my
knowledge and belief.

signature W/W A R Aot

Name of Employee: AMIT...KULBR AN AND
place: PAT.NA....... Deﬁlgnatlun:,aﬁflﬁﬁmﬂffﬁ:ﬂ.@ﬁ.ﬁff
Date:ﬂig.?f," L& Department:. BLHAR LEWLSLATIVE A SSEMBLY
Mote: Pleasa sign each page of the declaration. Asset deciaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

Lot 1 e



